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MR. DEPUTY CHAIRMAN: The hon'ble 

Minister has already assured the House that 
he will come with a fuller report. 

 
MOTION RE. ANNUAL REPORT OF 

THE UNIVERSITY GRANTS COM-
MISSION FOR THE YEAR 1975- 76—

contd. 

MR. DEPUTY CHAIRMAN: Now we will 
resume further discussion on the Government 
Motion. I would request hon'ble Members to 
keep note of the short time that is available. 
The hon'ble Minister has to get sufficient time 
for his reply and the whole debate has to end 
toclay. So I hope the hon'ble Members will 
keep due note of this while making their 
speeches. 
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[The Vice Chairman. (Mr. Loknath 
Misra)  in the Chair.] 
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4 P.M. 

SHRI KHURSHED ALAM KHAN: Sir, it 
is very necessary that complete autonomy of 
the Universities must be restored. Not only 
the autonomy of the Universities should be 
restored but they should also be rescued from 
the pressure tactics and political pressures of 
Class HI and Class IV staff who normally 
hold the University Vice-Chancellor and the 
staff to ransom. The trends which are visible 
now, we can definitely say, are not very 
healthy and cheerful, and the 'gheraos' and 
pressures which are practised in the seats of 
learning will completely destroy our 
educational system. Just now our hon. Home 
Minister said that he did not believe in 
'gheraos' and things like that. Then why are 
these 'gheraos' allowed in Universities of the 
capital under the very nose of this 
Government. 

Sir, another important thing which I would 
like to say is that the trend in the enrolment of 
professional studies is normally linked with 
the employment opportunities available. It is, 
therefore, very,, very necessary, as Shri 
Prakash Veer Shastri has also stated, that 
there should be complete co-ordination 
between the University Grants Commission, 
the Education Ministry and the Planning 
Commission. And only then the objective will 
be achieved. Sir, as things are today in the 
Universities, it will be very 
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[Shri Khurshed Alam Khan] 
difficult after some time to find really good 
Vice-Chancellors who will be prepared to 
undertake the responsibility of running a 
University. It is, therefore, necessary that the 
Vice-Chancellors should not only be encou-
raged but helped in every way. Here I would 
like to mention one thing which is very 
disturbing. It appeared in the newspapers 
some time ago, and to the best of my 
knowledge it has also not been contradicted 
by the Ministry of Education. It said that the 
Ministry had decided to keep files on all the 
Vice-Chancellors. I would certainly like the 
hon. Minister to throw some light whether this 
news-item was well-founded. If it was not 
well-founded, why was it not contradicted? 

Another important thing to which I would 
like to draw the attention of the hon. Minister 
is about the facilities for the teaching of Urdu. 
'Urdu, as we all know, represents our com-
posite culture. Unless we provide adequate 
facilities in colleges and Universities, this 
language will not flourish Justice must be 
done with Urdu. We have waited for a long 
time, and it is hoped that now justice will be 
done, and done as we expected. 

Here I would like to mention particularly 
that apparently it seems that there are 
differences of opinion in the Government 
about Urdu and its promotion. The Prime 
Minister recently made a statement which was 
very disappointing to the Urdu-knowing 
people. But, at the same time, another eminent 
member of the Cabinet said that Urdu should 
be made the second languages in U.P. and 
other places. May I know whether this 
contradiction between the Prime Minister's 
views and the hon. Minister's views is really 
only for public consumption or they are going 
to do something about Urdu? 

Another important matter to which I would 
like to draw the attention of the hon. Minister 
is that there are a 

large number of colleges which are run by 
various trusts and institutions. The members 
of the Governing Bodies of these colleges are 
approved by the Universities. I would like to 
know what is the criterion for appointing the 
members of these Governing Bodies, because 
very often I find that matric passed or matric 
failed people are nominated  to the Governing 
" Bodies. Can we expect these people to run 
our educational institutions in the way we 
would like to run them? Therefore,, it is 
necessary that this matter should receive 
attention and there should be some minimum 
qualifications laid down for the members who 
will be nominated to the Governing Bodies. 
Sir, it is understood that the U.G.C. has 

appointed a Task Force for making studies in 
depth regarding changes in  the   sylabii  of  
Universities.    The Task Force has also to take 
note of the 10 plus 2 plus 3 system.   I would 
like to be assured whether the Ministry    of  
Education has  accepted  this scheme of 10 plus 
2 plus 3, or it is still in the melting pot.   
Besides this, I  would  also  like  to  know  
whether the   views   of   the   Central   
Advisory Board were also taken.    If   so, what 
were their views?    If they were not consulted, 
why were they not consulted? In fact, we 
expected that on such an important    subject    
their    views must be taken.    Sir, during the 
last few years, a number of experiments have 
been made about the education system.    How 
long will this situation continue and when will   
we   finally adopt a system which is acceptable 
to the Government    and    the    people? Here  I  
would  like to mention  that this  particular  
system  of   10 plus  2 plus 3  was  introduced    
some    time back.   But even till the last     
April, the    textbooks,, particularly in Urdu 
medium,   were  not  available  to   the students 
of the 9th and 10th classes. The result was that 
these    students had    to    appear in the 
examination without the help of textbooks. 

I would also like to know about the views of 
the hon.    Minister whether 
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we have completely discarded the Basic 
Education System and the concept of this 
system or there is still possibility of reviving 
this system. We feel that the "Basic 
Education System has not been given a fair 
trial. It is necessary that this system should 
be given a fair trial and if it fails to satisfy the 
needs of the society, then surely it should be 
replaced. Otherwise, getting rid of this 
system or discarding this system without 
giving it a trial is not a correct thing. 

Now, I would like to draw the attention of 
the hon. Minister to a very important point. I 
suppose he is aware that there is widespread 
dissatisfaction and discontentment in the 
minority community about the Aligarh 
Muslim University Amendment Act of 1972. 
It is high time that the Ministry took note of 
this fact and initiated action for the 
amendment of this Act. I would like to 
mention that Aligarh University is not just 
another university. This university embodies 
the sentiments and emotions of millions of 
people of this country and we  treat it  better 
than the Oxford and the Cambridge 
Universities. I would request the hon. Minister 
that he should definitely, say something about 
the amendment to this Act because we have 
waited very long and we hope that it will not 
be necessary for us to wait longer. Here, it 
may not he out of place to mention that 
despite all the arguments, the fact remains that 
an institution called the MAO College, 
Mohemmadan Anglo Oriental College, was 
founded by the Muslims of India in 1887. 
This institution was subsequently raised to the 
status of Aligarh Muslim University in 1920. 
It is obvious that it was a minority institution 
originally and. therefore, its character has to 
remain that of a minority institution. It cannot 
be completely ignored because it was raised to 
the status of a university. It is necessary that 
its original character has to be maintained for 
historical reasons and no changes should    be    
allowed 

which may affect its basic character which 
may not be acceptable to those who are 
interested in the well-being of this university. 
A Committee, known as the Khusro 
Committee,, was appointed by the previous 
Government. It had as member, eminent 
educationist and headed by the Vice-
Chancellor. The report of this Committee has 
already been submitted to the Government 
and it is with the Ministry. What is the 
difficulty in accepting this report and  
bringing about the necessary changes as 
recommended in this report? This report is 
really very useful and a large number of 
eminent Professors and Vice-Chancellors 
were consulted before this report was 
submitted to the Government. 

Similarly, there is another important 
matter. There are 9 institutions of national 
importance which have been given the status 
of "deemed" universities. (Time bell rings) 
Jamia Milia is one of them. I hope that you 
know that Jamia Milia is a very unique 
university. It has got a long and unique 
history of sacrifices and service. It is an 
institution which has not only imparted 
education by eminent teachers, facilities for 
the students by making sacrifices this 
institution has also provided freedom fighters 
for the freedom movement. It is a fact that 
some of the founders of this university were 
given due recognition and one of its Vice-
Chan-cellors also occupied the Chair on 
which you are sitting and subsequently he was 
elevated to the highest office in the country. 
But this University remains where it was. 
How long have we to wait? How long will the 
Government take to give this University a 
charter and make it a full-fledged university. 
This University has a unique history of edu-
cation, a unique history of sacrifices and a 
unique history of service. I may also mention 
that in the pre. independence days, it was not 
only a seat of great learning,, as I said earlier, 
but it also prepared freedom fighters for our 
country.    Therefore, 
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[Shri Khurshed Alam Khan] 
all these considerations must toe kept in 
view. 

Another important thing about this 
institution is that it was one of the first 
institutions which opened it's doors to 
the refugee students in 1947 when they 
came in larger numbers from Pakistan. 

Sir, 1 have just one more suggestion to 
make. Our UGC has been in existence for 
more than 20 years, if I am correct. It is 
time we had a close look at its working 
and its responsibilities. Eminent and 
distinguished educationists and men of 
lettershave been associated with this 
Commission. Even those who are 
presently associated with the 
Commission are people of distinguished 
academic career and are distinguished 
educationists of this country. I want to 
know whether it is not necessary to have 
a close look at it and examine its 
performance and see whether there is any 
need for the reorganisation of this 
Commission because I feel that the UGC 
is as controversial a subject matter as the 
Railway Board is. Thank you, Sir. 
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"So many strange things have been said 
about my  vrews on national education that 
it would perhaps not be out of place to 
formulate them before the public. In my 
opinion the existing system of education is 
defective in some most important parts. 
Number 1. It is based upon foreign culture 
to the almost entire exclusion of indige-
nous culture. No. 2. It ignores the culture 
of the heart and hand and confines Itself 
simply to the head. No. 3. I am opposed to 
all higher education being paid for from the 
general revenues. No. 4. It is my firm 
conviction that the vast amount of the so-
called education in arts, given in our 
colleges is sheer waste and has resulted in 
unemployment among the educated 
classes.    What 

is more,, it has destroyed the health, 
both mental and  physical, of the 
boys and girls who nave the mis 
fortune to go through the grind in 
our colleges. No., 5. The medium 
of a foreign language through which 
higher education has been impart 
ed in India has caused incalculable 
intellectual and moral injury to the 
nation."  

Gandhiji further says: "University 
education becomes self-supporting when it 
is utilized "by the State. It is criminal to 
pay for a training which benefits neither 
the nation, nor the individual. In my 
opinion there is no such thing as individual 
benefit which cannot be proved to be also 
national benefit. And since most of my 
critics seem to be agreed that the existing 
higher education and for that matter both 
primary and secondary are not connected 
with realities, it cannot be of benefit to the 
State and would, therefore, not be paid for 
from the general revenue, if I had the way. 

Further Gandhiji says: "Every university 
is supposed to Have its tradition, its 
distinctive feature, Oxford and Cambridge, 
for instance, have theirs. But, I am afraid, 
our universities are the blotting sheets of 
the West. We have borrowed the 
superficial features of the Western 
Universities,, and flattered ourselves that 
we have found living universities here. 

But do they reflet or respond to the 
needs of the masses? 

I am not an enemy of higher education. 
But I am an enemy of higher education as 
it is given in this country". 

 
"I would revolutionize college 

education and relate it to national 
necessities. There would be degrees for 
mechanical and other engineers. They 
would be attached to the different    
industries    which would 
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pay for the training of the graduates 
they need. Thus the Tatas would be 
expected to run a college for training 
engineers under the supervision of the 
State, the mill associations would run 
among them a college for training 
graduates whom they need. Similarly 
for the other industries that may be 
named. Commerce will have its 
college. There remain arts, medicine 
and agriculture. Several private arts 
colleges are today self-supporting. The 
State would, therefore,, cease to run its 
own. Medical colleges would be 
attached to certified hospitals. As they 
are popular among monied men they 
may be expected by voluntary 
contributions to support medical 
colleges. And agricultural colleges to 
toe worthy of the name must Be self-
supporting. I have a painful experience 
of some agricultural graduates. Thoir 
knowledge is superficial. They lack 
practical experience. But if they had 
their apprenticeship on farms which 
are self-sustained and answer the 
requirements of the country, they 
would not have to gain experience 
after getting their degress and at the 
expense of their employers." 
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SHRI        BHAIRAB CHANDRA 

MAHANTI (Orissa) Sir, it is a pity that 
nearly 30 years after independence we have 
not been able to formulate the pattern of 
education that will be applicable throughout 
the country. It is a good thing, Sir, that the 
present Education Minister, Dr. Chunder, has 
an advantage over his predecessor in the 
sense that Education today is a concurrent 
subject and he will be in a position to see that 
the pattern of education that will be decided 
now could be made applicable throughout the 
country. 

Today we are faced with, what is called, 
the 10 plus 2 plus 3 pattern. I would like to 
know from the Minister what part did the 
UGC play in deciding this 10 plus 2 plus 3 
pattern. There were Commissions and 
Commissions for education. There have been 
recommendation also but some States have 
accepted them. Before arriving at a decision 
about this 10 plus 2 plus 3 system, I urge 
upon the Education Minister to see that there 
is no hurry. Take some time more but let us 
arrive at an education pattern suitable for the 
entire country once and for all. I say so 
because earlier to this pattern 10 plus 2 plus 3 
there were 3 years degree  courses   after  
Higher   Secon- 

dary. When education was not a concurrent 
subject, Bombay and Allahabad Univerities 
did not accept this Higher Secondary thing but 
they had the 2 year degree course. Did their 
standards suffer on that account? No. In many 
States the Higher Secondary Education was 
abolished. Why did it not succeed, why did 
this pattern not operate? The earlier system 
was that one year was added to the School 
level to make it Higher Secondary and one 
year was added to the colleges to make it a 
pre-univer-sity or the pre-professional stage. 
This system, as some of the eminent edu-
cationist have opined, is inconvenient and is a 
sort of ad hoc system. The Intermediate 
course in certain cases was divided into two 
parts. A part of it went to the PU and a part 
went to 3-year degree course. That also prove 
to the purposeless. Therefore, for all these 
reasons I say, let us take some more time but 
let us not give a pattern which would again be 
thrown out, say after one or two years. 

The Laxamanaswamy Mudaliar 
Commision's report which intended to make 
higher secondary basically a terminal stage of 
education— varieties of courses, vocational 
courses —did not operate. If the present plus 
2 under the 10 plus 2 plus 3 pattern is given in 
separate institutions, as in old Overseer or 
LMP courses, diversification and vocation-
alisation would be possible and to that extent 
it would reduce the pressure on the 
Universities, but such systems also are not 
found suitable. 

It has also been pointed out by some hon. 
Members of this House that this plus 2 
system is mainly for vocational education. 
But the difficulty is that the output from 
engineering schools and ITTs have no mar-
ket. The products of those institutions have 
no market in the country. The question of 
West Germany and European countries is 
different where the job potential is more than 
the output from technical institutions. There it 
is the reverse position.     So, 
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whatever the pattern, the contents and 
institution and their co-relation are yet to be 
worked out. I again say that in this matter we 
should not proceed with haste because haste 
means playing with the education of the youth 
which we have done so far. UGC is making 
very large grants to prestigious and Central 
universities like the Aligarh Muslim 
University, the Banaras Hindu University, the 
Delhi University, the Jawaharlal Nehru 
University and the  Visva Bharati University. 
I would like to know, with all the money you 
have been spending on these universities, are 
the standards of the products of these 
universities, in any way better than those of 
the other universities in the country? 
Backward areas, instead of getting substantial 
grants, have been denied opportunities for 
academic development. The UGC has 
restricted opening of universities and the State 
Governments also, in their turn, have been 
trying to restrict the opening of new colleges. 
This has disturbing consequences in 
backward areas which are deprived of oppor-
tunities for academic development. Due to 
these restrictions, the gulf between the 
backward areas and other States is becoming 
wider and wider. I want to know whether 
UGC has any programme for specific and 
large grant to counter backwardness. The 
Report of the UGC is silent on this point. 

The UGC has also drawn up formulae for 
assistance and matching grants to different 
institutions. But the proportion of matching 
contribution is uniform for all States and 
universities. This does not apply to the 
prestigious universities. Should not there be a 
lower matching contribution for the backward 
areas? Incidentally, may I know whether 
anyone from the backward areas has been 
associated with the UGC so far? 

Lastly, the UGC has prescribed pay for 
college teachers recently. There is no point in 
prescribing scales of pay 

if the UGC cannot give effect to such scales. 
Instead, these scales of pay have created 
confusion and inter University disparities. 
Thank you, Sir. 

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE (DR. 
PRATAP CHANDRA CHUN-DER): Sir, at 
the outset, I would like to thank all the 
honb'le Members who have participated in the 
discussion and have made many valuable 
suggestions. I am grateful to them because 
they have, by and large, encouraged the line 
the present Ministry has taken for the purpose 
of improvement in the field of edu-cation. I 
am also grateful to those honb'le Members 
who have criticised the Education Ministry in 
general and the University Grants Commis-
sion in. particular, because through their 
constructive criticism, which was very 
honestly expressed, we could find some light 
for the improvement of the working of the 
Ministry as well as the UGC. 

I find many of the hon'ble Members have, 
by and large, approved of the mode of 
working of the UGC. But there are some 
details over which there is scope for improve-
ment. In fact, some time ago, the Public 
.Accounts Committee wanted that there 
should be a Special Committee for review of 
the functioning of the Uniersity Grants 
Commission and the Committee was 
appointed by the Government of India on 31st 
August, 1974 to review the functioning of the 
UGC with particular reference to coordination 
and determination of standards of higher 
education and make recommendations con-
ducive to more effective discharge of its 
responsibilities. The Committee issued 7076 
copies of questionnaire and met a large 
number of people and personages who are 
interested in education and that report is 
ready. It is being printed and I shall be able to 
lay the printed copy of the report. I believe, 
within a fortnight  in  both Houses  of 
Parliament. 
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From the report of this Committee you will 
find that many of the points which have been 
made by some of the hon. Members will be 
covered and the University Grants 
Commission will be in a position to give 
effect to most of them, keeping in view the 
restrictions which have been imposed by 
financial limitations, I have already indicated, 
Sir, in my opening speech that the University 
Grants Commission as well as this Ministry 
and the education administration throughout 
the country are working under certain 
financial constraints and we must not lose 
sight of that fact. Because of that fact we have 
to see that whatever money is being spent for 
purpose of improvement in the standards of 
education is spent properly and that it is 
giving proper return so that ultimately there is 
advancement in the field of education and 
ultimately our country as a whole would 
progress because of this expenditure. 

Many hon. Members have criticised that 
there is no clear-cut delineation of the 
objectives of university education. Education 
is a subject, Sir, which is always inscrutable 
and calls for different points of view. 
Education, as one hon. Member has rightly 
pointed out, is a social topic which is linked 
with society and society being a living 
organism, education also will have its 
dynamic aspect and I believe, Sir, there 
cannot be any final say in matters converning 
education. We have to experiment and 
through experiments, through trial and error 
methods sometimes we may be able to reach 
the objective which might be set before us. In 
fact, when the national policy on education 
was adopted by both the Houses of 
Parliament—I am stressing the word "both" 
because this august House had also adopted 
it—it was clearly mentioned that the Govern-
ment of India will also review, every five 
years, the progress made and recommend 
guidelines for future development. In other 
words, both the Houses of Parliament 
believed that this national policy on 
education which was adopted in 1968 cannot 
be the final say and in the course of imple- 

mentation there may be many problems and 
new guide-lines may be necessary for the 
purpose of future development Therefore, as 
soon as the present Government came to 
power and I had the privilege of assuming this 
important office, I took upon myself to start 
this process of review. This process is not yet 
complete. We have been meeting a large 
number of educationists, people who are 
interested in education, teachers, principals, 
parents and even representatives of students so 
that a national dialogue has been started and 
every other day we find in some newspaper or 
the other whether at the national level or at the 
regional level there is some support or 
criticism of the points of view which we are 
putting forth before the nation. That is a good 
thing because through this national dialogue 
we might come to the conclusion whether we 
are on the right lines. And I propose to place a 
comprehensive view on the present amended 
policy resolution before both the Houses of 
Parliament as soon as possible so that if the 
existing national policy on education which 
was adopted in 1968 has to be modified, 
democratic process requires that that should 
be done by both the Houses of Parliament. I 
have clearly indicated that I am not a dictator 
in the field of education; and whatever 
changes will be introduced must have the 
backing of both the Houses of Parliament 
because I believe that education is a national 
subject which should be kept above politics. 
Many honourable Members have expressed 
their views on the topic and I fully endorse 
such views. I have myself tried to keep 
education above politics and in the course of 
discussion on matters relating to education, I 
have been inviting or speaking to, a large 
number of Members belonging to different 
political parties and also personages who had 
been Members of either of the two Houses. So 
I am glad that I am receiving full support from 
different cross-sections of our political life. I 
have also met a large number of Education 
Ministers of States which are run by 
Governments which do not see eye to eye 
with our 
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philosophy. Our one difficulty has been that 
recently elections are being held almost in 
two-thirds of India. We are waiting for the 
conclusion of this electoral process and when 
new popular Governments will be formed in 
those States, we will resume discussion with 
the Education Ministers and other officers of 
those States, before we have tentative for-
mulation of our new policy which will be laid 
before both the Houses of Parliament for final 
adoption. Now that is the line which we 
propose to follow. And I believe that this will 
satisfy some of the points which have been 
raised by some honourable Members 
concerning the changes which ought to be 
introduced in the field of education. 

I had already stated in one of the earlier 
statements I made before this august House 
and also in the other House that we have to 
change the emphasis to some extent. I am 
quite conscious of the fact that though when 
our Constitution was adopted, in article 45 of 
the Constitution, the Directive Principle was 
inserted whereby education up to 14 years of 
age was to be made free and compulsory 
within 10 years and though we are now in the 
30th year of our Independence, we are far 
from that target. In addition to that, there has 
been a lot of drop-outs from the educational 
fields and also a lot of backlogs in the field of 
education so that the number of adult illiterate 
people in our country has reached a very 
fantastic figure of 20 crores. So we have to 
pay prompt attention to these problems. I have 
already mentioned that the present 
Government is very much conscious of the 
fact that we must try to eradicate illiteracy 
within a certain number of years—I cannot be 
very precise about the number of years— and 
also to universalise primary edu-. cation. 
Some of the honourable Members stressed on 
this aspect, and I fully agree with them. But, 
how to do this? I have already had discussion 
with a large number of experts in the field, 

including one of my esteemed prede 
cessors, Dr. V. K. R. V. Rao. We had 
two discussions—of course, informal 
discussions—and we have decided to 
set up, or rather restore, the National 
Board of Adult Education; and when 
that is done, I believe that the Board 
will be able to give a lead in this 
field so that we can start from the 
base in our educational efforts, and 
ultimately when we reach the top, we 
will find that our foundations have not 
been so weak as they are today. So 
I can assure the honourable Members 
that we are quite aware of the impor 
tance of war against illiteracy and 
also universalisation of primary edu 
cation, and we are going ahead with 
the solution of these problems. But 
solution is not an easy one. It is not 
so simple as the honourable Shri R. K. 
Mishra had pointed out that the prob 
lem could be solved by sending some 
students during the vacation for car 
rying out the task of removal of adult 
illiteracy. The solution does not also 
depend upon setting up a large number 
of schools. It revolves round the 
question of motivation because we are 
aware that even where we have had 
schools f°r primary children, there 
was a large number of drop-outs after 
two or three years because of back 
ward economic condition. We have 
to face the stark reality of such drop 
outs. These students forget what they 
have learnt and the result of that is 
that ultimately whatever expendi 
ture has been incurred on this account 
becomes dead loss. So, alternative 
remedies have been suggested. Some 
of these are being experimented in 
different parts of the country. We 
are trying to find out other alternative, 
remedies, non-formal education; 
functional education involving 
our mass media and other means of mass 
communication like radio and television for 
the purpose of eduction. Some of the 
universities have already taken recourse to 
these mass media. The other day I had the 
privilege of discussing this matter with my 
esteemed colleague, Mr. Advani, in this 
connection, and I hope that by having a sort 
of national movement in which we might 
involve  a    large 



201 Annual Report of [13 JUNE  1977] U.G.C. 1975-76 202 

number of voluntary bodies, industrial houses 
and government agencies, we might be able 
to tackle this very difficult problem of mass 
education, adult education and 
universalisation of primary education. Of 
course, that particularly does not fall within 
the scope of our discussion today. But I had 
to refer to that because many honourable 
Members rightly pointed out that our 
education system has been planned in a topsy 
turvy manner. That is why I had to, refer to 
this aspect of the question. 
Now,  as  regards   10  plus  2  plus 3 system 
there is a lot of controversy, and then again 
when this system was adopted in 1968 it was 
indicated that this system is advantageous and 
it is necessary that  a     broadly     uniform 
educational   structure in  all parts of the  
country should be      encouraged. Of course as 
regards the location of this plus 2 stage there is 
an alternative provided,   namely,  the  higher  
secondary stage of two years being located in 
schools or colleges or   both according to local 
conditions. The national policy clearly 
indicated that this plus 2 stage should be 
recognised as    the higher  secondary   stage.    
In  this     it departed from the old practice of 
considering  plus  2  stage  as  preliminary 
stage  to  university  education  and  it was not 
intermediate stage which was not sought to be 
perpetuated under the national   policy.   So,   
it   was  thought that in this plus 2 stage there 
will be the    academic stream    and  also    the 
vocational  stream  and  the     students who 
will pass through the vocational stream will be 
able to get jobs when come out of school so 
that ultimately the burden  on  higher  
education will be reduced and there would be 
lesser number  of  educated  unemployed.     I 
know many of these higher secondary schools 
could not be properly financed and there is 
lack of proper laboratories, libraries, trained 
personnel,    but the Ministry of Education as 
well as the Education    Departments    of    the 
State Governments  are striving their utmost to 
improve this vocational part in particular and 
also the plus 2 stage in general to make it more    
effective 

and meaningful. In course of this process we 
are finding some such difficulty and as such 
in many of the States we find this type of 
compromise is introduced. Recently I had an 
occasion to visit Tamil Nadu and in that 
connection I met the Vice-Chancellors and 
officers of the Education Department of the 
State. They have declared that in 100 schools, 
the higher secondary stage will be located and 
also in 100 colleges there will be similar 
location. So, following the old practice as 
enunciated in this National Policy, we are 
stressing this fact that the location of this 
higher secondary stage may also be in 
colleges and we do not want to impose this 
higher secondary stage only on schools 
because we find that in the present difficult 
situation, concerning finances, concerning 
administration, concerning training of 
teachers, it may not be possible for us to 
locate the higher secondary stage only in 
schools. One hon. Member rightly pointed out 
that this has created some sort of difficulty in 
the sense that a lot of teachers would be 
surplus in colleges. But if the stage is located 
in colleges, we believe that this difficulty 
might be met to some extent. However, we 
are looking into the problems and there is yet 
no finality in our ultimate decision. When the 
tentative proposals are finalised, the ultimate 
decision will have to be taken by this House 
as well as the Lok Sabha, as I have already 
indicated. 

Now, in connection with this plus 3 stage, 
there is some direct concern of the UGC and 
the UGC in its Report has mentioned the plus 
3 stage. And we notice that the Central 
Advisory Board of Education had modified 
the original plan and had pointed out that this 
plus 3 stage could be dealt with in two ways: 
there may be a plus 2 stage at the college 
level for the first class degree and there may 
be an additional year for the honours degree, 
or there may be an integrated three-year 
course for the honours degree. That waw the 
modification which had been suggested by 
the Central Advisory Board of Education. I 
agree with some hon. Members who pointed   
out 
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certain parts of the country, some universities 
can have their first degree in two years' time 
and in such cases, why that should be 
extended by one year in the name of 
uniformity. Now we are thinking whether we 
can give some latitude to these universities; 
keeping in view the standard and end-product; 
if they are able to prepare their students in two 
years' time, they may not be compelled to 
drag on for one year more. Now this is the 
line that we are thinking of. But I can tell you 
that in some of the States, this system has not 
been fully adopted and we have not yet come 
to this plus 3 stage. Therefore, the problem 
that we face at present is more or less 
academic. It will get its reality a few years 
later. But immediately there is enough time at 
our disposal when we can reconsider the 
approach towards this first degree course, 
whether it is pass or honours course. 

Now, there are some main    points which 
have been noted down by me. One is. of 
course, the question of gap between  
employment    and education. Some hon. 
Members have  laid stress on that and have 
also mentioned that there are some problems of 
appointing technicians and engineering 
graduates. We know that man-power planning 
is very   important.   And  there   is   some 
system of   man-power    planning    in our  
country  but  it does not become effective  
because we  have  a    strong private   sector   
in   our   economy.     In countries  like the  
Soviet    Union    or Communist China which    
I    had   the privilege of visiting sometime 
ago—I had  studied  the  educational    system 
there and visited many of the educational 
institutions in both these countries—the     
problem    of    man-power planning is not so 
acute because,  by and large, all the avenues of 
employment are   controlled   by   the   State. 
But in our country we have the public sector as 
well  as the private   sector and when we want 
to get the requirements of private sector in the 
sphere of man-power for a    few    years    to 
come, we do not get good    response.     So we 
have our machinery for man- 

power planning, no doubt.   But whatever 
forecast    they   make   does   not actually    
become    effective     because there is not that 
rapport between the private sector and the 
institutions for man-power    planning   in   this    
field. This is the fundamental difficulty. Yet we 
are quite aware of this fact that there are 
different bodies which    are assessing the 
situation from   time   to time to find out whether 
at all there is any necessity for a particular type 
of technical institution or college.    And 
committees  have  been  set     up,    and in spite 
of the limitations that we face we are  trying to 
find out    the    real situation  and  we  are trying 
to  plan the educational developments in these 
spheres.   I am quite aware that if we multiply 
the    number    of    graduates, whether in a 
general field or in    the field of technical 
education and engineering, to whom we cannot 
provide any  job,   we  are  actually generating 
frustration in our society and we are creating  
some tension in  our society and ultimately  there  
might  be  some outburst in different fields of 
life. So we have  to proceed very    cautiously 
and make proper studies.    When we are to    
invest our    money    in some of    these      
higher      institutions     we have also to see     
that    those     who come out of those institutions 
get jobs. One     honourable     Member     rightly 
pointed out that education should be linked up 
with planning. I fully agree with his view.    In 
fact, I would also like to add that not only with    
our Planning Ministry but with all    other 
Ministries which give employment to people we 
must  have some sort     of contact so that there 
may be an integrated development in the field of 
education.    I believe education cannot be taken    
up   in    an    isolated  .fashion Therefore, this 
sort of coordination is absolutely     necessary     
and     we  are trying to have this coordination to 
the best of    our    ability.    Even    in    the 
matter of private sector some of our regional    
engineering       colleges    are having contacts 
with local   industrial bodies  and houses    and  
the students who are    studying there are    
having their practical experience in some   of the    
local    institutions.      So we    are 
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aware of this problem. But the solution is not 
so easy. But I fully agree that this 
coordination is absolutely necessary if we 
want to have rapid development in the field 
of education and that development to be 
purposeful and meaningful. 

I come next to the vexed question of 
autonomy of higher educational institutions. 
In my last statement before this august House 
I have already stressed that point, and I know 
that during the last few years there was a 
reverse trend and in many cases we find the 
Acts of the universities had been changed first 
by Ordinances, then by certain Acts which 
replaced those Ordinances, and thereby the 
freedom of the universities had been curtailed. 
Apart from changes in the statutes we find a 
large number of cases where great political or 
administrative pressures had been brought to 
bear. But I have already placed before this 
House that we believe in autonomy of 
universities and other educational institutions. 
Certainly our higher education can flourish 
only in an atmosphere of freedom so that we 
may be free to make researches, free to 
express our views, that we differ from the 
views of the Government for the time being. 
Only through this sort of activity can we 
really arrive at truth; otherwise, if we 
suppress such freedom, there will be a great 
danger ultimately to our people as a whole. 
But you must appreciate that freedom does 
not mean 5: P.M.   licence. We have come 
across number of instances where in the name 
of academic institutions, some of the 
managers of these institutions have become 
virtual dictators. How to stop that process? In 
some newspapers it was incorrectly reported 
that I had asked for confidential dossier of 
Vice-Chancellors. That was not correct. What 
I meant to say was that these institutions are 
not run properly. Many complaints are 
coming to us because we are sitting in the 
capital of the country. If we do not do 
anything in such cases,  keeping in    view the 
constitu- 

tional limitations that we hve, then we will be 
betraying the trust which has been reposed in 
us. We have not actually tried to maintain 
confidential dossier in respect of Vice-
Chancellors and other people. But it is a fact 
that we receive a large number of complaints 
in respect of many such principal officers of 
the universities. When such complaints relate 
to Central universities, we have some 
machinery under the Acts constituting these 
universities. In such cases we request the 
complainants to bring their complaints to the 
notice of the Visitor who generally is the 
acting President. After going through these 
complaints if he feels that there is a prima 
facie case then suitable steps will be taken. If 
that is not done, people will lose confidence 
in the Government and also in the authorities 
of the universities and ultimately university 
education will be jeopardised. There are large 
number of universities which are governed by 
the State Acts and there we cannot directly 
intervene. In such cases, sometimes we send 
these papers to the Chancellors of these 
universities to take suitable action. 

You are aware that education still is a State 
subject, although  it has been brought to other 
concurrent list. That does not entitle the 
Central Government of the Central Ministry 
of Education to intervene in each and every 
State. Unless and until we pass some statute 
which will override the State statutes and 
State Acts, the State statutes will stand and 
we have to accept the State Acts and State 
statutes concerning the universities and other 
educational institutions. That is our problem. 

Then again this amendment in the 
Constitution is really part of the 42nd 
amendment. We have to see what 
will be the attitude of our party to 
this matter. We know that we are 
committed to do away with the 42nd 
amendment. Whether this particular 
amendment regarding      education 
should also go away with it or not is a matter 
on which I cannot make any comments at this 
stage.    But at this 
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stage I can tell you and the hon. Members that 
the celebrated Kothari Commission did not 
like education to be placed on the Concurrent 
List. We are very often citing Kothari 
Commission and whenever it would suit us 
we will try to abide by what they have said. 
But I can respectfully submit to you that 
Kothari Commission in their majority 
decision clearly pointed out that in a big 
country like India, where there is necessity for 
experimentation, too much of centralisation in 
the field of education will be harmful. Then 
again Kothari Commission stressed that 
uniformity in education may not be desirable 
in Indian context because there are different 
groups, categories and different cultural 
millieu in which it is not possible to have one 
system or uniformity in the field of education. 
And, Sir, the Kothari Commission rightly 
cited the illustration of the United Kingdom 
where there are different systems of 
education, different structures of education, 
not only in areas like Scotland, but also in 
many small areas. So, these are some of the 
fundamental problems which we should 
remember. However, keeping this in view, I 
shoud like to submit that we are committed to 
granting autonomy to the universities and I 
am examining the Acts and also the statutues 
of the different Central Universities to see that 
the management is democratised. I can assure 
our esteemed friend, who just now spoke 
regarding the Aligarh Muslim University 
saying that we have to make it democratic, 
that we shall try to see that it does not affect 
the sentiments of our friends belonging to the 
minority community. Already I have received 
about half a dozen delegations, I have met the 
Vice-Chancellor of the Aligarh Muslim 
University and I have met, many members of 
the public bodies which have been set up in 
connection with the Aligarh Muslim 
University, I am also studying the history of 
this University and the background relating to 
the foudation of the Aligarh Mus- 

lim University and I am thinking of having 
some changes which I believe will get the 
support, by and large, of our friends 
belonging to the minority community. I know 
that it has become a very great sentimental 
issue. But, at the same time, keeping in view 
that sentimental question, we must also have 
the national objective in view and we have to 
strike a middle course whereby our narrow 
interests may not clash with the general 
national interests. Keeping that broad 
objective in view, I can assure the honourable 
Member that we are having a very serious 
exercise in the matter of amending the 
Aligarh Muslim University Act, particularly 
the amendment Act, which shall be placed 
before this House in proper time. So, I hope 
the honourable Member, Shri Khurshed Alam 
Khan, will be quite satisfied with this 
assurance that I have just now given. 

SHRI KHURSHED ALAM KHAN: Thank 
you very much. But what about the other 
Universities that I mentioned? I mentioned 
the case of the   Jamia   Millia   University. 

DR. PRATAP CHANDRA 
CHUNDER: About the Jamia Millia Islamia I 
have not made any separate study. But I shall 
certainly look into the problems that have 
been raised by you and sometime later 
perhaps I can have some discussions with you 
in this matter and, if necessary, the matter 
may be brought forward here. But I confess 
that I have not studied it in a separate manner. 
Now, this is so far as the autonomy of the 
universities is  concerned. 

Sir, I was very much pained to find, when I 
addressed a meeting of the teachers of the 
Delhi University, that during the last two 
years, more than 200 teachers of the 
University were detained either under the 
MISA or DIR. I stated there— and I place it 
on record—that here is a case of courageous 
intellectual protest against authoritarianism 
and we    are    proud 
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of this fact and 1 shall certainly see that if 
there are certain problems concerning the 
management of the Delhi University, now 
these problems will fee very seriously 
looked, into. 

Now, as regards private management, some 
honourable Members passed some adverse 
remarks. I most respectfully request them not 
to generalise like this in this important field. 
We must be quite grateful to the private 
managers because it is they who, during the 
last century or so, have come forward with 
their money, with their labour, and their ideas 
in the matter of setting up institutions, 
schools, colleges and even universities and 
have devoted their time and energy for the 
purpose of the spread of education and 
improvement in the field of education. That is 
the most important and positive role that these 
private institutions have played. It is true that 
there are certain black sheep. But that might 
also be said of many of the institutions run by 
the State Governments or the Central 
Government. So, because there are certain 
adverse cases which we should criticise, we 
should not generalise and paint all the private 
managers in the field of education with black 
tar. That should not be the attitude. It should 
certainly be the task of the U.G.C. within its 
field, to see to it that management  improves. 

Here again we have also to point out that 
there are many minority institutions over 
which we may not have any control, because 
they have got the constitutional guarantee that 
our friends belonging to the minority 
communities can establish minority 
institutions and run these minority institutions 
in the manner as they think fit. So, our 
constitutional powers also limit our 
intervention to a large extent, and we must 
note that fact also. I quite agree that if we 
have any cases of mismanagement coming up 
before us, the U.G.C. will certainly see to it 
through various channels that 

these  cases  of mismanagement     are 
remedied in a manner. 

[The Vice-Chairman   (Shri    Ranbir 
Singh)  in the Chair.] 

But for that reason, it is not possible to 
nationalise education as a whole, and it is, to 
my mind, not possible, sitting in Delhi to 
control all educational institutons throughout 
the country. India is a very big country, and 
sitting in Delhi it is not possible to control all 
such educational institu-we have to 
decentralise. Our party is committed to 
decentralisation not only in the field of 
industry and commerce but also in the field of 
education. We should encourage these private 
institutions. We want their help. Wherever 
there will be need, certainly we will give them 
proper grants as far as possible. Our role 
should be persuasive rather than dictatorial. 

Now, there are a large number of other 
points which have been mentioned by many 
hon. Members. One point, of course, is the 
allocation of funds. A number of hon. 
Members have criticised the fact that the Cen-
tral Universities, particularly the Delhi 
University and the Jawaharlal Nehru 
University, have received a lion's share of 
these funds. But if the hon. Members would 
see the Acts under which these Universities 
were founded, the whole burden of running 
these Universities falls on the Central 
Government. Not only the running expenses 
but also the development expenses will have 
to be looked after by the Central Government. 
But that is not so in connection with State 
Universities. We find that there we have the 
State Governments which are sharing the 
funds to a large extent and the Central 
Government, by and large, is concerned 
through the University Grants Commission, 
with the development aspect only. So the 
running expenses of these institutions are 
largely met by  the    institutions 



211 Annual Report of [ RAJYA  SABHA ] U.G.C. 1975-76 212 

[Dr. pratap Chandra Chunder] themselves 
and the State Governments and the Central 
Government, through the U.G.C., takes up the 
development aspect. Even then, I should point 
out that in some of the appendices it is clearly 
indicated that in the years to come some sort 
of equal emphasis is laid on the Central 
Universities as well as some of the State 
Universities. In the matter of provision of 
funds, we will find some of these institutions 
have been categorised as receiving Rs. 50 
lakhs or Rs. 1 crore, and so on. And in that list 
we find that the Central Universities and State 
Universities have been brought together, 
lumped together. That is the position. So we 
cannot deny that we have to bear the res-
ponsibility of the Central Universities and, 
therefore, more sums have to be allocated, 
through the U.G.C., for the running and 
development of these Central Universities. At 
the same time, we are quite conscious that 
other Universities also should be developed. 
But that again should be done in a proper 
manner. I have, therefore, been speaking to the 
authorities of the University Grants 
Commission to reconsider their policy of 
providing grants to different bodies. And I am 
glad to assure the hon. Members that the 
whole matter of providing grants and the 
allocation of funds for the different institutions 
will be re-considered. I_ believe that when that 
is finalised, we should find that some of the 
criticism which has been levelled against the 
entire provision of grants may be met. 

With regard to the rural bias, again I should 
say that these are matters which have to be 
studied very carefully. The University Grants 
Commission has already pointed out that it is 
quite aware of that problem. At page 6, it 
mentions about "Rural or Practical 
Orientation". It is found not only in the report, 
but we find that many subjects are introduced 
in 

colleges and universities which have got rural 
bias. If we study those subjects, we will find 
that they are meant for rural India. I quite 
share the concern of the hon. Members that 
more emphasis should be laid on this aspect. 
The Government will certainly look into the 
position so that more emphasis aan be laid on 
the rural aspect and rural development. 

Certain other minor points are there. When I 
say minor points, I do not mean that they are 
not important. They are important. But in the 
particular context in which I have been trying 
to deal with the criticism of the hon. Members, 
they are minor. One such point is about the 
Physical Instructors and the Librarians. Some 
time ago, these Instructors and Librarians were 
drawing the same scale of pay as the teachers 
in college and Universities. When the salaries 
of the teachers, Readers and Professors were 
revised and increased to a very high scale, at 
that time some Instructors and Librarians 
could not reach that high scale of pay. Many of 
them had led deputations and they have seen 
me. I have assured them that the whole 
question is being re-examined and they will 
have every sympathy from the Government. I 
believe that ultimately it may be possible for 
us to give them adequate salary keeping in 
view the importance of physical education as a 
whole in the scheme of higher education and 
also the position of libraries in that scheme. 
The whole question is being re-examined and I 
hope it may be possible for us to do something 
in the matter. 

I have touched some of these important 
points. There are many points which I could 
not touch. I am looking at the wall clock. I 
will make a note of the speeches of the hon. 
Members. I shall certainly try to comply with 
the suggestions which have been made and 
within the means available to  us,  we shall 
certainly try to give 
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effect to them as far as possible. The 
university education is an important subject 
and the progress of our country depends on it. 
We should know that there are cases of unrest. 
There have been some particular instances of 
violence in some universities. We are quite 
conscious of the tensions in the universities. 
But the universities cannot be looked at in 
isolation. Our universities are part of our 
social system. If there is tension within the 
social system, then there is bound to be 
tension within the universities. Even then, we 
are trying to meet these problems in spite of 
the dangers which are lurking about which we 
are concious. While looking at the number of 
universities and higher educational 
institutions deemed to be universities, I find 
that there are 105 universities and 9 higher 
educational institutions and only in less than 
12 of such institutions there have been some 
cases of violence, I am not minimising those 
cases. I am not minimising the difficulties 
involved in these  things.   They   have  to  be  
met. 

So, I have been talking to the managers 
there that if there is a genuine grievance of 
the students that should be met. 
Improvement should be made in the field of 
facilities for students, and the University 
Grants Commission actually offers money 
for that purpose. But, unfortunately, I found 
that in many cases, the State Governments 
do not spend this money for students' ameni- 

ties but divert the money for other purposes. 
This is a matter which has to be deplored. 
Then again, where I find that there is a 
genuine case of complaint against the 
managers of the University, when such 
complaints come to us, we channelise them to 
proper authorities so that such genuine 
complaints may be reduced. We are also 
having dialogues with a number of students 
bodies so that we try to appeal to them that 
university education is really meant for their 
welfare as well as the welfare of the country 
as a whole. I speak to teachers bodies also 
where I find a lot of politics has come to play, 
and that is creating some vicious atmosphere  
in some of these  universities, 

I would appeal to all these bodies, through 
you, Sir, and through the hon. Members that 
we have to restore peace within the campus in 
the years to come so that the universities and 
the higher educational institu, tions can play 
their noble role that they are expected to play. 
Thank  you,  Sir. 

THE VICE-CHAIRMAN (SHRI RANBIR 
SINGH): The House stands adjourned  till   
11.00  A.M.  tomorrow. 

The House then adjourned at 
twenty-one minutes past, five of the 
clock till eleven of the clock on 
Tuesday, the 14th June, 1977. 
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